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PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Volurtary Liquidation Process) Regqulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
WIPRO PERSONAL CARE PRIVATE LIMITED

Borrower and the public In general Ihat the undersigned has laken symbolic
possession of the property described harain below in exercise of powers conferred
on him under Sub-Section (4) of Section 13 of the Act read with Ruls 8 of the
Secunty Interest (Enforcement} Rules, 2002 0n27.03.2023.
The Borrower in particular and the public In general [s hereby cautioned not to
deal with the property and any dealings with the property will be subject tn the
charge of ASSETS CARE & RECONSTRUCTION ENTERPRISE LTD. for.an
amount Rs.51,82,526 (Rupees Fifty One Lakhs Ninety Two Thousand Five
Hundred Twenty Six Only) as on 30.91.2019 and interest theraon.
The Borrower's attention is Invited to provisions of Sub-Section (8) of Section 13 of
the Actin mspectoftime avaliable, to redeem the secured asaats,.

DESCRIPTION OF THE IMMOVABLE PROPERTY.
ALL THAT PIECE AND PARCEL OF THE HOUSE PROPERTY BEARING NO, 52,
MEASURING EAST TO WEST 30 FEET AND NORTH TO SOUTH 40 FEET
SITUATED AT K.SR.T.C. BLOCK, BANNIMANTAP EXTEMNSION, MANDI
MOHALLA, HANUMANTHA NAGAR, MYSURU — 570015, KARMATAKA AND
WHIEH IS BOUNDEDAS FOLLOWS:-

EAST . PROPERTY NQ.51 WEST : PROFERTY NO..53
NORTH : PROPERTY NOC. 22 SOUTH: ROAD
Sd/-
Autherised Officer
Date :27.03.2023 Assets Care & Red uction Enterprisa Lid.
Place: MYSURU (102-TRUST)

BEFORE THE HON'BLE COMMERCIAL COURT AT EGMORE, CHENNAL
COS No. 1047 of 2022
ITC Limited

Education and Stationery Products Business,

iTC Centra, 5th Floor, No. 760, Anria Salal, Chiennal 600002,
Rep. by its Managemant Accountant

Mr. Hardlk Patel

Wis

.. PRI

s, Media House,
Panagrship Firm, Noi 1983, Sanjeeveni Hospital Compound, 5th Main, M.C.C. "A7

Block Ubwangere Kamaiaka- 577004
\iuo\b,yits ringrs
2. Mrs. Prathibha M., Wio Mallikarjunapps, Partner,

Mis. Media House, Partnership Firm, No: 1893, Sanjeeveni Hospital Compound,
fth Main, M.C.C. A" Block Davangere Kamataka- 577004

3. Mrs. Sudha G,M, Wio. Manjunath Gorakkalavar, Paringr,
Mis. Mediz House, Partnership Firm, Ne: 1983, Sanigeveni Hespital Gompound,

Mame of

Ciomarat Parson WIPRD PERSONAL CARE PRIVATE LIMITED

==

i Main, M.C.C."A" Block Davangere Kanataka- 577004
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of Carporate Parson 11" Decamber 2018

4. Mrs. Vijayalakshmi Veeramachineni, Wic, Raghavendra Prasad, Partner,
Mis. WMedia House, Parinership Firm, No: 1983, Senisavenl Hospital Compound,

Authority under which|
Corporate Person Is
:ncorporated '}

regt

ROC-Bengalury

5t Maln, MLC.C. A Block Davangere Kamataka- 577004
5. Mr. G. Manjunath Gowda, S/o. G. Jayappa, Pariner,
Wis. Media House, Partnersfiip Fimmi No: 1883, Sanieeveni Hospltal Comprxind,

Corporaie idenfity
INumber of Corporate
Parson

P

LI3898aKA2018PTC 1153231

5th Main M.C.C. *A” Bleck Davangere Kamalaka- 577004 ...Defendants
NOTICE

#idddrass of the
[registered office and
5f  principal offica
(if any) of corporate
parson

Wipra Hous#, 61h Floor, #8; 7th Main, B0 Feet Road;
Koramangala, 1st Block, Bangalors 580034 Kamataka

1. Mg, Media House, ;
Parnership Fim, Mo 4882 Sanjaeven) Hespial.Compound, Sih, Main, M.C.C. “A”
Block Davangere Kamaiaka- 577004
Rep'by fis Parners

2. Mrs. Prathibha M.S, Wio Mallikariunapps, Parner,

Liguidation
§leommencement daie
of corporate person

30" March 2023

M's. Media House, Parinership Fimm, Na; 1883 Sa"]]EEVeHI Hospéal Compound,
5th Maln, M/C.C. *A’ Block Davanigere Kamataka- 577004

Name: Mr. Joby Chacko

Address; Pride Suprise, Second Floor, Flal Mo.104A
Nextto Pride Vatika:Lavout, Jigani Hobli

Bangaluru -560 083

Emajl; jobykc@gmall.com

Ph: +81 96633 08656

Reagisiration Mo, IBBIIPA-DO1/IP-PO15372{2018-16/12300

address, lelephone
number and the

regigtration numbar
of the Liguidator

Name, address. amaﬁ!

L

3. Mrs: Sudha G.M, Wio. Manjunath Gourakkalavar, Parlner,
Mizs. Media House, Farinership Firm, Ne: 1983, Sanjeaveni Hospital Campound,
5ih Mair, M.C.C. "A”" Block Davangere Kamataka-57 7004

4. Mrs. Vijayalakshmi Veeramachineni, Wie. Raghavendra Prasad, Parines,
IWis. Media House, Partnership Firm, No: 1883, Sanjeevenl Hospital Compound,

8 Last daie for

Isubmission of ¢isims 297ApN12023

5th Main, M.C.C. "A” Block Davangere Kamalaka-577004
5. Mr. G. Manjunath Gowda, Sio. G. Jaysppa, Paririer,

Notice s hersby given thal M/s. Wipro Personal Care Private Limited has
commenced veluntary liquidation on 30-03-2023.

The stakeholders of Ws. Wipro Personal Care Private Limited are hereby called
upen ta submit a proof of their claims, on or before 29" April 2023 fa the liquidator al the
address mentioned againsiitem 7. ;

The financial creditors shall submit their proof of claims by electronic means only. All
other stakeholders may submit Ihe prooi of claims in person, by posl or by elecironic
means.

Submission of Talse or misteading proofs of ctaim shall a‘trac-\ penaltigs.

Date: 01.04.2023
Place: Bengaluru

Sd/-
Joby Chacko
Liguidator
Reg No. IBBI/IPA-D01/IP-P01372/2018-18/12300

Vi

M/fs, Media House, Partrership Firm, No: 1993 Sanjeeveni Hospilal Compourd,
5th Main, M.C.C. “A” Block Davangere Kamataks- 577004
Sub: COS No. 1047 of 2022 =i (TC Lid. Vs. W/s. Media House & 4 Ors.— Hon'ble
District Judge, Commiatcial Court at Egmore; Chennal.

Kindly Take notice that the above sulf filed by my clignt M/s. ITC Lid., against you fof
recovary of monay came up befors (he Hon'ble Commereial Cour at Egmare, Chennal.
and the Hon'hls Commeraial Court at Egmore, Chennal was pleased fo arder noties to you
returnable by 6.04:2023. Hence, kindly appsar before the Hon'ble Commercial Golrt at
hemmal on 6.04.2023 ether inparson or through a pleacder failing which please

the praiter will be heard and disposad ofin our absence. Sdl-
S, ARUN PRASAD
COUNSEL FOF PLAINTIFF

NO. 271, NEW ADDITIONAL LAW CHAMBERS,
HIGH COURT, CHENNAI 600 104

/

(A seheduled commuercial bank]

gad Office: The Fairway, Ground & Farst Floor,
Survey No.: 10/1, 11/2 & 12/2B, Off Domlur, Koramangla Inner Ring
Road, Next to EGL Business Park, Challaghatta, Bangalore-560071.

PUBLIC NDTICE FOR AUCTION OF GOLD ORNAMENTS

[ The halen. i Br

NA SMALL FINANCE BANK |

have failed to renav the lozn and redeem the oold

31888730018504 | Sameena Khanum 13.3
1 | 31668730019651 |Rakesh T 16.2
12 | 31888730019661 | Yasmin Taj 5.4

Jana Small Finance Bank Ltd., Ground and First Floor, Plot No.22 at PID No
85-6-22, Sarvagna Nagar, Wheeler Road, Frazer Town, Bangalore-560005.

13 | 31988730023881 | Sicdig Basha A M D 52.5
14 | 31988730023902 | Patel Sab M 148
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2023 5t 11:00pm to answer the
same falling which the suit will be
disposed of placing you ex-parte.
SCHEDULE PROPERTY

All thal piece and parcel of the
property bearing  Survey Mol
measuring 11 Acres 04 suntas,
(including 1 acre D4 guntas of ‘A"
kharab), situated at, Masilahalli
Village; Ambajidurga Hobli,
‘Chintamani Taluk, Chikkaballapura
‘District, and bounded on the:- East
by: Land bearing Survey No.8 and
‘9 belongs to Byamma W/o.Late. B.
llempareddy and Lapd belongs to
Gefendant Mo.11 and Jand belongs
to Subbareddy S/o Munireddy, West
by : Government Land, North by :
Land bearing 5u MNo.d belongs to
Narayanaswamy Sfo Sennappa and
Survey No.b belongs to Padmamma
W/o late. Narayanaswmy and
property of Venkatareddy Sfo
Chikka Alkulappa, South by : Land
of Narasimhappa and Government
channel.

Given under my hand and the
seal of the Court this 20th Day of
March 2023,

BY ORDER OF THE COURT

PUTH QLU M FRELD, WO SRR PRI, U L

Anattajaj, Agid about 4D yewss, D-6 1o B ars Riat

\Busepalya, drikere Village, Gerahalll Post,
ckiaiapur Taks,

pur

-3 Smt A Wio Lats Chi
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i ies 31, IR0

Sy order of the Couwrt, Chet Mmisteral oliicer,
Bt of Civil Judge, Juniog Dnrrsnnn. and JMEC,
‘Melimangata

 Advogate for Fh‘ﬁn'n!f M H ﬂapmﬁh

Neﬁlrﬂan@ahz

e daTorgsall 00CuMment |1s naremy’
requested to handover the sama to our
office atthe addressmentioned hereunder.
HARISHA 8, Advocats
No.2,1st Floor Byrantia building
Bengalun-562123. M No,9060950265
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on fhat day al 11.00 am to e thel
Gbkeclions it any. Failing which the matter wilk be
feard and determinad expart in yous 2hsence.

SCHEDULE

Th Land Bearing Sy.No.32 measring 3-05 guntas;
Sliuated at Nallanghalli Villnge, Kasaba Hobll,
Criiekbsafapr Faiuk.
East : Land of Louis, West : land of Anheny, Norf -
Road, Seuthy: Privite property.
Tetks i vt in default of your appearente on e
dhate belore mentioned in the suit, itwill be heard and
teteamine ex-parie,
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